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0 R D E 

MMukherjee,A.N, 

This is filed as an unlisted motion to-day. 

Mr.Chakraborty, ld. counsel, appears for the petitioner. 

None appears for the respondents. 

2. The petitioner has come up with z,6Lrd4r for 

quashing the impugned transfer of the petitioner ordered 

on 18th July,1996 by Garrison Engineer (Airforce)KGP 

PO;Kalaikuna Airfield vide Annex.iireMa) at page 11 to 

the petition. His suthiission is that his transfer is not 

due according to the normal policy of the Department. 

3. On hearing ttre ld,counsel for ,  the petitioner, 

/ 	 'we dispose of the petition at the admission stage itself 

with the order that the petitioner shall forthwith serve 

copies of this application along with all its enclosures 

on all the respondents and the respondents shall treat 

the entire petition as a representation against the Order 

(at page ll-A4a)tO this petition) passed on 18.7.96. The 
\( t4r 

respondent no.5 , The Commander Works Engineer.(A/F) 
Aj 



D. 

-:2:- 

Kalaikunda, shall suitably dispose of such representation 

and till such disposal , tOpp derpassed on 18th July, 

1996 shall remain stayed. Be it noted that during kkiz  
Jr 

P4/c id rr,the p rornoti on of the 

petitioner shall remain stayed. Plain copr of this Order 
A 	 H 

be given to the ld.counsel for the petitioner for,  proper 

cimunication of all concerned. 

(M. S',Mukhe rj ee) 	 jJhtte rj cc) 
Member(A) 	 Vxce-Chajxjan, 


